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OFFICE on THE PRINCIPA DISTRICT s= SESSIONS Iunemigqgl
'r1s HAZ{AlI_RI comm" = DELHI ,
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In partial modification to this '10ffice order No.68304-340/Bail.Power/Gaz/2025

dated 17.09.2025 & in exercise of poweris vested in the undersigned, the following judicial
Officers are authorized under section 8(8) of Bhartiya Nagrilc Suraksha Sanhita, 2023 to
dispose of bail/urgent application pertaining to the Police Station/Investigating Agencies
of Central District/Sessions Division Delhi as mentioned against their respective
names, with effect from 19.09.2025 tillifurther orders :
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‘ v_ ' g Investigating Agerucries 1 Judge 1 JudgeD; D W. _ ._ \_-_a

Sadat Bazar, Hazzfiliai
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“ 2 1 Sh. Rakesh Kumar-IV AS] “ Snrai Rohilla, Sand Sh. Virendcr Singh Sphludgc Sh. Vircnder Kr. Kharta ASJ i

j ‘ (Electricity)-0| Roh illa (Railway)l' (NDPS)-U2 (F'I'C)—02
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‘ Maurice Nngar, Crin
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1 _ Polir:oDislriot, G 5 M _ _ _X 3 Sh. Ankurlam-I ASJ-04 wazi,,,b,,d,5p|_ Acgi ”;';_}5u*§;‘e(‘§'D?,S)f‘§f a Ms. Shllpllnin AS]-D2 in
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\ N b’ Kari , DBG ‘ - }
T 4 Sh. Jogindcr Prakash Nahnr Roag,:3han£1,;Maha ‘ Sh. Vircnder Kr. Kharla ASJ ‘ Sh. Rakesh Kumnr-IV A83

ASJ (FTC)-01 Mm Masjid (I-TC)-02 ‘ (lgilcctricity)-OI
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Sh. BhupindcrSingI1,ASl-05 RoopNugar.Subzi 5 Sh.AbhishckGoya!ASJ-03 n S;iJm§;cfl‘1§‘D§‘,S)f‘§'{‘ D]
Mandi, Kamlu MQIRBL1 \ '

Darya Ganj, Cybcr ‘~ ‘

‘ 6 MS" 8"“ G““b“ Mm“ P(\’r|¢'icl:1 'n Sh. Ankurlnin-I AS]-04 S“JN“h‘"
5"”“"15” (NDPS)'°‘ Act 1912, Ban: Hindu
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Karol Bligh, Burari :

‘ K Tima ur.Rujinder f _ M 5 |_1 d , ,s Ms. Shilpi Jain ASJ-02 \ Tqflga, 5“ R“'?E'f:ltrI:§$‘_0§ “ gc;Sh.BhupmderSmgh.ASJ-05
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9 Sh. Abhishek cm: ASJ-03 i (MI-Rnilwar Swfivfl» 2 ,Sh.BhupinderSingh,ASJ-05 i Sh. Ankurlain-I ASJ-04 1i Subzi Mandi 5 \
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Notc:- In, case, if any Judicial Officers mentioned at Column No. 01 and their respective links
mentioned at Column No.03 & 04 happens to be on leave or not available due to any reason, the
senior most Additional Sessions Judge, Central District, Tis Hazari Court, available on that day
shall hear and dispose of fresh bail lurgent criminal applications and pen ' g bail applications 111
accordance with law.
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(VIRENDER KUMAR BANSAL)
Principal District & Sessions Judge (HQs)

Delhi (L;

No. 2'F-G496/L /Bail Power/Gaz/2025 Dated 3 0 QC Q
Sub:-Bail Roster. U I C‘

Copy forwarded for information & necessary action t0:-
l. The Registrar General, Hon'ble High Court ofDelhi, New Delhi.
2. The Officers concerned.
3. The AO(J)/Branch In-Charge, Filing Section, Admn. Branch (I,Il&IlI), General Branch

(Central), E-Sewa & Suvidha Kendra, Tis Hazari Courts, Delhi.
4. The In-Charge, Lock-up, Tis l-Iazari Courts, Delhi.
S. The Director, Directorate ofProseeution,_Govt. ofNCT of Delhi. _
6. The Public Prosecutor, Delhi.
J/{heReader! PS to the undersigned.

. The Website Committee (Hindi & English) Tis Hazari Courts, Delhi.
9. The Secretary, Bar Association, all Court Complexes, Delhi/New Delh'
l0. The R&l Branch (Central) for uploading on LAYERS. 7;
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Principal District & Sessions Judge (HQs)
Delhi


